11 TEM NO 96 REG STRAR' S COURT NO. 1 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

Petition(s) for Special Leave to Appeal (Crl) No(s).5326/2006

SELLAPPAN Petitioner(s)

VERSUS

STATE OF TAM L NADU Respondent ( s)

(Wth appl n(s) for exenption fromfiling O T.,bail)

Date: 07/12/2006 This Petition was called on for hearing today.

For Petitioner(s)

M. R Nedumar an, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER

Service is conpl ete.

However, nobody has filed vakal atnama for the respondent.



sk

Ther ef or e,

list the matter before the Hon’ ble Court.

( B. SUDHEENDRA KUVAR)

REG STRAR



